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RAJYA SABHA

Fiiday, the 24th August 1973/the 2nd
Bhadra, 1895 (Saka)

The House met at cloven of the clock,

MR CHAIRMAN 1n the Chair
ORAL ANSWERS TO OQUESTIONS

Discontmuance of Import of Tractors

*620 SHRI SUNDAR MAN1I PATEL
+ SHRI K P SINGH DEO
SHRI K C PANDA
SHRI DEBANANDA  AMAT
SHRI VENIGALLA SATYA

NARAYANA
Will the Mimster of HEAVY INDUS
TRY be pleased to state .

(a) whether Government  have deaded
not to 1mport tractors any more, and

(b) 1f so, the hkely savings 1n the
amount of (orcign exchange as a result
thercof?

THE DEPUTY MINISTER IN THE
MINISTRY OI HEAVY INDUSIRY
(PROF  SIDDHESWAR PRASAD) ()
In the context of demand and  1ndige
nous capability, the Ministry of Heavy
Industry 1s of the view that there 1s no
need for import of tractors

(b) Savings will be substantial Exact
quantum will obviously relate to number
and makes of tractors which would have

otherwise been i1mportcd and the source
of such import
SHRI K P SINGH DEO 1 would

Itke to know the nunber of tractors mm
ported in the last three years the names

of countries from which they were 1m
poited thce number imported from each
countrv  how many 1 ere rejected and

which are the States which rejected them

1 The questton was actually asked on
the floor of the House by Shrt K P
Singh Deo
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SHRI T A PAI
formation that the hon Member has
ashed about 1s the names of countries
from which tractors were imported and
the States to which they have been sup-
plied and the States which have rejected
These will be furnished to him
independently  because 1 do not have
them with me now But I can give him
the total number of tractors 1mported
during the following years

The particular 1n

tnem

1969 70 10478
1970 71 13300
1971 72 19739
1972 73 1000

SHRI K P SINGH DEO My 1 kaow
the reasons for deciding lo stop import?
Is 1t because many of the tractors import
ed were defectre or we have rcached the
full 1nstalled capacity or the demand for
tractors has gone down in the country?
What 1s the present price of an indige
nously made tractor?

SHRI T A PAIl The decision  to
stop tmport wus not dependunt ujon the
defccts that mught have boen found in
the mmported tractors The decsion  was
inutially taker because the capabilitv of
the country for manufactur ng  1ts own
trac ors 15 improving As a muter of fact
we have now a licensed cipiaty  for
manufacturing 172 000 tractos  ind this
vear we hope to reach the p oluction of
40 000 tractors 1ndigenously In the past

wc found that whenever we al'owed some
mpoils that came 1n the way of indi
qcnous  capactty gomng up and since we
decided to stop impors we fird that in
digenous production 1s picking  up

fhe price vanles from trac or to trac

tor depending upon thc¢ horse pow r But
the nternationil tractor price 1~ ahout
Rs 26300 Nodel 44 HP our Rs
29 600  Tractor and Farms Fqupment
Mussev Ferguson about Rs 2 00 F corts

35 H P about Rs 25 200 Fscorts Tord
50 HP about Rs 35000 and Escorts
36 Mode! Rs 25,200 Hindustan
Tractors of Gujarat 50 HP Rs 32 900 and

Zetor 20 HP Rs 23800

SHRI K P SINGH DEO
tory price or price inclusive

Is 1t ex fac
of duties?
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MR. CHAIRMAN: You had not asked
that question, Somebody else will put
that question.

SHRI K. C. PANDA: With all res-
pect to the hon. Minister who was not

present in this House when this matter
was discussed in the past, I want
to know from him specifically...

MR. CHAIRMAN : Is the respect due
to his absence?

SHRI K. C. PANDA: There was a

discussion in this House and the Minister
had replied also about the defects of trac-
tors supplied by East Germany and the
tractors supplied by the firms of East
Germany. They were demonstrated here
and in the demonstration field itself they
were found to be out of order. And, Sir,
the farmers of Madhya Pradesh, Haryana
and Punjab, who had purchased them,
did not want to keep them and returned
them and there was a demonstration in
Dethi also by these farmers in the past.
I want to know whether it is as a result
of this that the import has been stopped.
Then, about the indigenous manufacture,
I want to know specifically whether the
firms who have been given the licences
to manufacuture them have started manu-
facturing the tractors at Pratapgarh, Rae
Bareilly and other places. What is the
demand of this country for tractors? I
would also like to know whether the
stoppage of import of tractors and licen-
sing of new indigenous manufacturing
units have been on par with the demand
and supply.

MR. CHAIRMAN: You are putting too
many questions, Mr. Panda. You should
be fair to the other Members also.

SHRI K. C. PANDA:
intet-connected.

Sir, they are all

MR. CHAIRMAN .
inter-connected.  Yes.

Members are also
Mr. Minister.

SHRI T. A. PAI: Sir, my ministry is not
responsible for the imported tractors. I can
only come in to say that imports are neces-
sary or not necessary depending upon the
indigenous tractors that are being manu-
factured. We have never objected to the
import of tractors on the basis that the
imported tractors are deficient or otherwise.
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to Questions 4

We have only indicated that the country’s
capacity to make its own  tractors has
now been developed and, therefore, it
is no longer necessary to import any more
tractors. I hope, Sir, 1 have answered
the most relevant questions.

MR. CHAIRMAN: Yes, Mr. Amat.
SHR] DEBANANDA AMAT : Sir, what

is the supply position and what is the

demand position with regard to tractors in

the country?

SHRI T. A PAI: The demand has
been estimated to reach  about 70,000
tractors by 1978-79 and now, the number
of tractois registered is about 29,000 and
we expect to reach a production figure
of 37,000 and there should be no shortage
of tractors as a whole in the country. But,
Sir, theie has been a preponderant pre-
ference for one particular type of tractor,
that is, the Ferguson Tractor and if the
people do not get them, may be it is
because Ihe registration is getting a  pre-
mium, and so far as the other tractors
are concerned, they are readily avail-
able and I suppose they could be gone in
for.

MR. CHAIRMAN : Yes, Mr. Goray.

SHRI N. G. GORAY: Sir, only last
year, the Food Minister had told us
that the expected demand is of the order
of nearly 40,000 fractors and I am really
glad to know that imports have been
stopped. It is really a miracle if all the
indigenous factories are capable of pro-
ducing the  tractors. I would like to
know one thing from the Minister: While
measuring the need, has the Government
taken into consideration the fact that due
to the drought conditions in Maharashtra
and the colossal loss of cattle there and
in other drought-prone areas, more and
more tractors will be needed because
cattle are not available? Have they taken
this particular  thing into consideration?

SHRI T. A. PAI: Sir, ordinarily, even
when we imported the tractors in the pre-
vious years, along with the immported trac-
tors the tractors that were made avail-
able did not excced in any year 387,000.
That was in 1971-72. In the earlier years
it was 33,000 and still earlier, it was
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28,000 and this year the indigenous avai-
lability is far greater and, therefore, I
hope that there would be no problem in

meeting the demands in a  particular
area.
MR. CHAIRMAN: Yes, Mr. Kulkarni.

SHRI A. G. KULKARNI: Sir, the
Minister states that the indigenous capa-
city is increasing day by day. But the
point is that the tractor is over-priced
in the country for the farmers because
it comes to something between forty and
fifty thousand rupees inclusive of duties
and what the Minister quoted is only the
ex-factory  price which is not relevant
here. Whether you import or manu-
facture  indigenously, we always prefer
developing indigenous capacity. 1 would
like to tell the Minister that the farmer
is at the mercy of the indigenous manu-
facturers and many of the tractors pro-
duced are by the non-standard manufac-
turers and the tractors are lying in the
farms unattended for many years. Will
your Ministry take appropriate steps to
put quality control on indigenous manu-
facturers?

SHRI T. A. PAL: My hon. friend has
raised three questions. One is that the
price of tractor is excessive for the far-
mers in this country. The House has

approved in the past a high rate of ex-
cise duty on the tractors on the plea
that tractors are being used by more

affluent farmers and this is one way of
collecting the money back., It is quile
up to the House to ask for a revision of
this excise if they feel that the farmer
has to be looked after.

Secondly, with regard to the cost of
manufacture, with the increased pro-
duction and full rated capacity we hope
the cost would be progressively reduced. So
far as the quality is concerned, we are
very much concerned. Even, of a
number of imported tractors we have a
museum in this country. We would very
much like to have it standardized. And
I assure the hon. Members that so far
as indigenous tractors are concerned,
if any deficiencies are pointed out, I
shall take that up with the manufacturers
and see that the quality is controlled . . .
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SHRI A. G. KULKARNI: Do you mean
to say that we should apply through you?

MR. CHAIRMAN: Now, Mr. Kulkarni,
that is enough. Your question has been
answered. But you have again stood up...

SHRI A. G. KULKARNI: Practical
dificulty is there . . .

SHRI B. K. KAUL: I would like to
know whether the Government of India
would not consider it desirable to allow

the Machine Tool Corporation of Ajmer,

where the foundry is likely to go into
Operation soon, to manufacture  tractors
and the major parts of tractors, espe-

cially when it is working
cconomically?

efficiently and

SHRI T. A. PAI: Sir, the particular
unit which the hon. Member has men-
tioned has to produce machine tools and
10 justify the profitability. At present the
Hindustan Machine Tools is licensed to
manufacture these in Pinjore. The Bihar
Agro-Industries Corporation has also
been considering going into this. I am
afraid that the Ajmer unit may have to
wait for some (ime before it takes up the
diversification  of its  production pro-
gramme.

i NARW FqA . qAFYIT, AA-
g FAr St T sl w7 5 cyry
SeEE & fag aede &y axr §
T 1977-78 IF ST ' A &Y
T | F AT ATEarg oo
Feax fufedt F o9 F qg #w84E
T 3§ T3 &7 e faar g fF
W 1973-74 TF AT FT 90
gR 24T F  UTIEEAT
93 gafag s@r fF W owEd
g fF 1977-78 % WY & qigFaT
40, 50 EIIX ZFET EIAT AT T HAATA
uilgeax feqgde ¥ sgar § 5
90 AT TFZH FI AMEIIFAT NI
9w Fr qfa w9 ¥ FW AN 39
aF FG ! AR GEY,. ..

ot gwnfa: o9 F7 "9 @
T )
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SHRI T. A. PAI: Sir, the estimate
made by the Agriculture Ministry is true
that by 1973-74, 90,000 tractors would be

required.  But an independent estimate
made by the NCAER is that the de-
mand for tractors would be about 71,000
in 1978-79. So far as the demand of the
registcred persons is concerned, it is not
more than 29,000 at present. I am afraid
therefore, that we have to go by the more
realistic figures And if at all there is
going to be a shortage, nothing prevents
us from importing them at any time if

we see that we cannot manufacture them
here itself.
SHRI NABIN CHANDRA BURA-

GOHAIN: Sir, the cultivators have failed
to utilize the bank advances for a long
time for want of the availability of trac-
tors with the dealers. May I ask the
hon. Minister what steps do they pro-
pose to take to help the cultivators?

SHRI T. A. PAI: Sir, if the farmers
want only one type of tractor for which,
out of 29,000, more than 509, is regis-
tered in favour of only one manufacturer,
we are afraid that it is not possible for
us to do anything. It may be because
there is a premium for that particular

tractor. You see, this registration goes
up for items like this. But so far as
any other type of tractor in  India is

conceined, there is no problem at all
and if any specific instances are brought
to my notice, I shall certainly look into
them.

MR. CHAIRMAN: Yes, Mr. Man Singh
Varma. Last question.

it 7w fag awt: & g
@t ot ¥ ag Smer 9T fE
W # oy d9ed aqd ¥ @y
g AW 7 BRA FAlGET F 1Y
fFad @ w & ok st wag
T & 991 W & SAH 4T @9 F
¥ 9 qg 9T @raay § ar oad
WY faelt g5 @ &

SHRI T. A. PAI: Except one unit,
the Swadeshi Tractors, Punjab, almost

all the others have had foreign collabo-
ration. But we are now insisting that
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there should be progressive indigenisation
and even now the new factories that are
commng 1nto existence have been asked
to come up to at least 70% of the total.

MR. CHAIRMAN : Yes, Mr. Panda.

Next question.

South East Asian countries assailing
India’s International Policies

*621. + SHRI K. C. PANDA:
SHRI SUNDAR MANI PATEL:
SHRI DEBANANDA AMAT:

Wwill the Minister of EXTERNAL

AFFAIRS be pleased to state:

(2) whether Government have recently
received any reperts from its missions in
various South-East Asian countries regard-
ing the hostile attitude of the local press
towards India in respect of her inter-
national policies during some time past;
and

(b) if se, the reaction of Government

thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Reports from Indian  Missions in South
Fast Asian countries do not support the
view that the local press in these coun-
trics 1s hostile to India in respect of her
international policies.

(b) Does mnot arise.

SHRI K C. PANDA: Sir, many of the
South-East Asian  countries were liberat-
ed at the time India attained her inde-
pendence or thercafter and they are look-
ing to India, which is a big democracy
and which is functioning well till now,
in the hope of getting some help from
India in future. Sir, India being the
largest democracy . . .

MR. CHAIRMAN: The House knows

that India is a big democracy.

SHRI K. C. PANDA: These countries
were aspiring for getting help from India.
But, Sir, now the internal difficulties of
India have been very much. . .

+The question was actually asked on the
floor of the House by Shri K. C. Panda.



